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 The  Central  Ground  Water  Resource

 Board  is  conducting  a  survey  in  Bihar  to

 augment  its  irrigation  resource.  The

 Central  Government  has  so  far  been  allo-

 cating  funds  for  irrigation  purposes  treating

 the  State  asa  unit.  Asa  result,  there  has

 been  total  failure  in  augmenting  the  ।-

 gation  resources.

 The  Government  is,  therefore,  requested

 that  on  the  basis  of  survey  being  conducted

 by  the  Central  Ground  Water  Board  for

 the  purpose  of  augmenting  irrigation  facill-

 ties  in  the  districts,  the  Central  Government

 may  a@opt  the  practice  of  making  adequate

 allocation  by  treating  the  district  as  a

 (1011  in  order  to  increase  the  irrigation

 facilities.

 12.23  brs,

 DEMANDS  FOR  GRANTS,  1987-88—

 eaa.

 11 15 1 [२ 1/  OF  टि: 1'  (016.

 [English]

 MR.  meot  SPEAKER:  We  will

 now  take  Item  No  हि  ०  te  List  of  oe-

 ness.  The  hoo,  Minister  may  now  reply  to

 the  debate.  .

 (  Translation}

 SHRI  GIRDHARI  LAL  VYAS

 (Bhilwara):  Please  permit  me  to  speak.

 1  shall  speak  for  one  of  two  minutes

 only.

 MR.  DEPUTY  SPEAKER  :  ।  भਂ  oe

 yesterdey,

 THE  MINISTER  OF  ENERGY  (SHRI
 10s  SATHE)  :  ।  है है  cover  all  “your

 points,

 SHRI  HARISH  RAWAT  (Almora):

 You  are  no  giving  asingle  penny  to  the

 hydel  projects  under  the  N,T.P.C.  io  Uttar

 Pradesh.

 |है 31718

 MR.  DEPUTY  SPEAKER  :  16.0  is  going

 to  announce  it  now.

 [Translation]

 51९]  GIRDHARI  LAL  VYAS:  Why

 do  you  not  give  me  म  (1800.

 SHRI  VASANT  SATHE:  Please  give

 bim  two  minutes  on  my  behalf.  1  pot

 anor4  with  you.

 SHRI  HARISH  RAWAT:  He  is  not

 only  a  Minister  but  a  doctor  also;  be  will

 treat  our  ailments.

 SHRI  VASANT  Sre  :  You  may

 speak
 before  me.

 (laterrupt/ons)

 (English)

 Se  VASANT  SATHE:  S.  |  refuse

 to  speak.  Let  him  speak.

 MR.  DEPUTY  8ee  :  4o

 please  speak.  Sir,  this  is  not  the  way  ०

 our  own  colleagues  behaving  1६६  the  with

 their  senior  colleagues.  (Jaterrupticns)

 MR  DEPUTY  SPEAKER  :  ४0  start

 your  reply  to  the  ४  एव.

 THE  MINISTER  OF  ENERGY  (SHRI

 -  SATHE):  Mr.  Deputy-Spcaker,

 Sir,  80  thankful  to  all  hon.  Members  who

 have  participated  in  the  debate  on  the

 Demands  for  Granis  for  8  Sit,  very

 valuable  suggestions  have  been  made  and

 comments  have  been  made.  First,  |  thack®

 all  the  Members  for  the  praise  that  they

 gave  to  the  Ministry—for  the  Department

 of  Coal  and  the  Department  of  Eocrgy  for

 the  good  performance.  The  credit  for  the

 good  performance  goes  entirely  to  the  work-

 ers  and  to  the  people  who  have  worked

 in  the  field.

 Sit,  we  have  always  belicved  that  if

 there is  team  work  we  cao  get  excellent

 results.  ।  ।  very  + क ि  ।  xe  want

 to  show  results  in  any  field,  that  the  feeling

 of  belonging  should  exist  among  the  work-

 ers  and  also  among  the  officers.  Sir,  1

 bave  always  felt  (bat  if  a  (९1 ५0६  of  part-

 nership  working  together  is  genctaied,  there

 is  no  reason  why  we  cannot  get  good.

 results.  And  oo  people  both  in  coal  and

 power  sector,  particularly  in  the  coal  sector

 we  all  know  that  मं  te  past  few  years
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 thirgs  were  in  a  very  bad  shape,  but  in

 the  last  two  years  the  way  our  people  are

 working  for  the  last  three  years  |  7झ  say,

 you  will  see  that  even  म  118.0  sector  in

 spite  of  all  hurdles  and  difficulties  product-

 ion  has  been  brought  up,  productivity  has

 improved,  workers’  response  and  industrial

 relationship  has  been  very  good  and  the

 number  of  strikes  came  down  from  700

 and  odd  in  1981-82  to  hardly  49  up  to

 December  this  year.  Yet  it  is  me  and

 sadly  true,  S.  that  for  po  reason  as  it

 were  two  हुर घिर के।  strikes  were  there,  one

 brought  about  in  the  coal  industry  and

 another  in  the  entire  public  sector  resulting

 also  in  shortage  of  production  ia  coal

 sector,  and  the  result  has  been  that  we

 lost  about  Rs.  9  crores  worth  of  coal

 profuction.  Workers  lost  ocarly  2.  one-

 and-a-balf  crores  of  their  wages  only

 because  for  the  sake  of  prestige  All  India

 trade  unions,  particularly  ous  friends  on

 the  Lefiist  side  gave  a  cal!  for  a  strike.

 |  want  to  take  ४  that  कार  fret.  About

 this  whole  controversy  about  the  pubic

 sector  and  private  sector,  |  ao4  like  to

 once  अ  1e  that  we  are  committed  to

 the  phitosophy  of  establishing  in  this  country

 a  democratic  socialist  republic.  Once  we

 say  that  we  are  committed  to  socialism  let

 u  understard  है ३1  is  it  (hat  we  are  commit-

 ted  to.  Sir,  if  we  know  the  principle  of

 sxctalum  as  propagated  by  roe  13साहिल

 lal  Nebro,  the  founding  father  of  our

 planning,  ।  meant  the  establishment  of  म

 society  free  from  exploitation  of  man  by

 man,  के  society  where  there  will  be  equal

 opportunities  to  all  our  citizens  and  where

 balanced  growth  would  come  about  which

 will  give  the  equality  of  opportunity  to  all

 our  ट 1प5,  So,  this  is  the  basis  concept

 of  1 1 11. 0 लि  He  said  very  clearly  that  we

 are  not  wedded  to  any  doctrinaire  concept.

 In  the  Indien  context  we  are  wedded  to  the

 existence  of  democratic  framework  and

 within  democratic  framework  we  want  to

 bring  about  an  economy  where  t9e

 opportunity  111.0  prevail  and  a  society  free

 from  exploitation  would  come  about.  That

 was  the  eee  of  socialism,  For  that

 purpose,  when  he  thought  of  mixed  eco-

 nomy,  what  was  the  concept?  The  public

 sector  was  created  because  we  thought

 that  bere  would  be  a  sector  where  public

 money  would  be  invested  and  this  public

 भe  would  be  ad  particularly  for  pro-
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 where  the  private  sector  would  not  have

 either  the  resources  or  the  capacity  to

 invest.  Therefore,  we  would  invest  nation’s

 money,  nation’s  resources,  hard-carned

 resources  collected  from  the  poormen.

 That  public  money  if  it  had  to  be  invested

 in  key  sectors  like  steel,  coal,  aluminium,

 irrigation  and  power,  ther  it  was  incumbent

 on  us  to  ensure  that  every  farthing  that

 was  invested  was  used  properly  so  that

 that  investment  generated  resources.  Scme

 people  unfortunately  think  that  public

 sector  means  no  resource  generation  need

 to  take  place.  ”  resources  are  not  gene-

 rated,  from  where  will  you  bring  further

 investment  ?  | 2 4  in  communist  philosophy,

 capital  formation  has  to  take  place.  80

 what do  they  say  ?  1ra  capital  formation

 is  in  the  hands  of  the  State.  That  is  why,

 they  call  that  the  first  stage  towards  com-

 munism  is  what  is  called,  State  capitalim.

 Pobtically,  it  डि  dictatorship  of  the  proleta-

 1६81 ध्  Economically,  it  is  State  capitalism

 meaning  thereby  that  the  State  controls  the

 capital  that  is  formed.  But  capite!  forma-

 tion  is  a  must  (110 0णि(1ुए21( 15%,  scme  of

 us  thought  that  public  sector  having  ग

 social  objective  peed  not  gencrate  sorplus,

 need  mot  bave  capital  formation.  Rs.

 60,000  crores,  we  have  invested  and  because

 of  this  mistaken  understanding  by  certain

 people  managing  the  public  sector  and

 certain  people  who  all  the  time  thought

 that  whatever  the  public  sector  may  do,  we

 must  defend  it,  we  must  support  it,  we

 must ८०  07  pvouring  the  monty,  the  net

 result  has  been  that  our  public  sector

 instead  of  generating  resources  become

 loss  making  sector,  Nobody  has  ever  said

 and  nobody  in  his  right  sense  can  ever  say

 that  public  sector  should  be  wound  up,  or

 that  private  sector  should  be  encouraged.

 Private  sector  per  se  in  terms,  is  a  capitalist

 sector,  meaning  thercby  that  there  the

 motive  is  exploitation  for  private  pain,  for

 private  interest.  That  is,  capital  forma-

 tion  at  any  cost  by  exploiting  others  but

 for  private  gain,  That  is  why,  we  have

 been  against  exploitation  by  private  sector,

 That  is  why,  we  thought  that  public  sector

 will  have  a  commanding  beight  progressively
 in  the  economy  because  the  motivation

 Shere  would  not  be  profiteering.  And  then,

 we  have  allowed  limited  scope  to  the

 private  sector,  म.  1e  शर्त-त6

 industry,  consumer  industry.  ec.  But  Sir
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 {Shti  Vasant  Sathe]

 said,  if  we  do  not  run  public  sector  pro-

 perly,  whois  to  blame?  Can  we  blame

 somebody  is  else  ?  ।  ae  allow  public  money

 and  at  the  cost  of  public  money  a  new

 sector,  a  contractor  sector,  then  it  has  gone

 rich  from  our  money  and  that  is  where

 the  0180 1 00८7]  is  generated  मि  te  country.

 Now  is  it  not  time  ?  ।  ”  a  right.

 SHRIGS.  MISHRA  teoa  ”

 unable  to  understand  how  we  lost  mae

 money.

 SHRI  VASANT  Sreः  Through  the
 '

 public  money  which  we  spend  in  the  public

 sector,  we  gave  contracts  to  others.  Those

 contractors,  at  our  cost,  became  मं.

 SHRIG.S.  MISHRA ;:  What  about

 M  fia  ?

 MR.  oeeo  SPEAKER:  Tke  hoo.

 Minister  is  dealing  with  one  aspect.  You

 listen.  There  are  many  things.  Like

 that.

 द

 SHRI  VASANT  SATHE:  Through

 the  contractors,  the  new  class  with  which

 our  friend  is  well  acquainted,  the  Mafia

 class,  that  also  goes.

 SHRI  KAMAL  ॥ है  ( (पारी भाव ह] :

 You  say  well  acquainted.  He  is  himscif

 connected.

 SHRI  VASANT  SATHE

 acquainted.

 He  is  -ठ

 Look  at  the  seriousness  of  this  1  our

 country,  we  have.shown  that  witha  little

 discipline,  we  can  bring  about  improve-

 ment.  That  is  enough.  This  House

 must  seriously  consider  this  aspect

 because  you  have  the  responsibility,

 this  House  has  the  responsibility,  if  ०

 economic  development  of  this  country  has

 to  come  about,  it  is  this  544  people  who

 are  responsible  to  the  country.  I  want  to

 plead  through  you  with  the  House  that  we

 will  bring  about  a  थीं116  improvement  bere

 and  there  with  cosmetic  treatment.  We  have

 brought  about  this,  But,  will  that  give

 results?  ।  m0e

 must see  how  best  we  will  bave  to  grow
 and  what  tremendous  leap  we  will  have  to

 take.  10  coal as
 Members  have  pointed

 want  real  growth,  you

 started  its  economy  along  with  us,  goes

 to  900  million  tonnes  of  prceduction  Afier

 all,  coal  production  means  more  energy,

 ।  -८  are  stuck  up  today  at  !65—  although

 even  165  is  good,  we  can  pat  (0154 | ३०

 but  that  much  energy  will  not  be  produced.

 Same  is  true  about  steel.  As  far  as  power

 is  concerned,  evergy  one  knows  that  #ithout

 power,  no  agricultural  or  industural  growth

 can  come  about.  The  greatest  need  today

 is  energy.  How  will  this  energy  come

 about  if  you  do  pot  have  the  resources

 and,  for  resources,  unless  there  is  besic

 growth—thatis  what  ।म  tryirg  to  plead

 with  this  House  that  al!  this  brow  -

 there  is  no  magic  wand,  the  planning

 Commission  of  the  Finance  Ministry  of  you

 can  go  on  deficit  पीएमके.  printing

 notes—  but  that  will  pot  bring  about  growth.

 Growth  must  be  in  the  form  ०  r0e

 production  of  basic  goods.  If  that  has  to

 come  about,  ।  plead  for  a  total  pew  work

 culture  which  will  have  to  be  adopted  not

 Only  म  rose  sector  bet  in  cwery  economic

 activity  in  this  country,  wherever  it  may

 be  -४  that  work  culture  must  involwe

 result  oriented,  accountability -  एवर्टन7,

 approach  Judge  every  one  by  the  results.

 Have  four-fold  tests.  One  is  authority

 and  the  second  is,  accountability— the

 person  who  is  given  sutbority  must  ७

 accountable  for  the  results.  The  third  is

 continuity,  Nowhere  in  the  world  in  any

 ६००0१),  -ee,
 communist  or  capita-

 list,  you  find  a  -०  का एटा है  tenure

 is  judged  by  the  age  of  the  man.  Nowhere.

 ।  [क क |  funny  country  that  we  =  are

 having  here.  How  is  ठा  relevent?  ।  age

 relevant  in  रिहा िक किटी 7  ।  ।  r0  m0  if

 you  say  that  a  man  who  is  the  Chief

 Executive,  you  must  retire  him  at  the  -

 of  so  and  so,

 Sझ/  0.5.  MISHRA:  ।  ”  ८

 sidered  during  British  time.

 SHRI  VASANT  SATHE:  This  भ

 thought  by  the  British  Government.  You

 were  to  be  told  that  you  are  old  enough

 and  to  get  out.  But  if  you  want  result,
 then  you  must  think  फ  --  o  getting

 .000  long  as  he  give  results be  is
 with  you.  The  moment  he  stops  giving
 results  you  say:  00oe-'  That  must

 be  the  philosophy.  ”  xe  adopt  this

 philosophy  मि  oo  economic  activities  1
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 8  Dartic  patory  work  culture.  You  must
 Oot  treat  any  One  as  alien.  Right  from
 tep  management  to  the  worker,  it  is  ooe

 family,  one  team.  In  a  democratic  country,
 youcan  get  work  only  by  a_  feeling  of
 belonging.  You  cannot  get  it  by  100,  You
 cannot  get  it  by  bullet  or  by  gun.  The  only
 way  you  can  get  work  from  our  people  —and

 ‘they  have  shown  this  again  aod  again—
 is  by  creating  this  feeling  of  belonging  and
 then  your  workers  in  the  country,  your
 working  class  will  give  you  miraculous
 resulis.  We  have  seen  this  in  the  Coal
 Secior;  we  have  seen  this  in  Power  Sector.
 I  would  plead  to  create  this  work  culture.
 Iknow  this  will  affect  vasted  interests.
 Many of  our  trade  unions  do  not  wanta
 work  cullure,  a  participatory  work  culture.
 They  want  only  to  think  in  terms  of  their
 Unions  and  the  vested  interests  of  their
 unions.  I  plead  with  them  to  think  of  the
 good  of  the  workers  first  and  not  of  the
 good  of a  particular  union  or  a  particular
 political  party,  ।  have  shown  to  you.
 When  people  thinkin  terms  of  political
 parties  and  politicising,  see  the  loss
 one  day’s  strike  brings  about  Rs.  9  crores
 worth  cf  production  loss.  Who  gains  by
 that?  Thatis  why  I  plead  with  youto
 Create  a  feeling  of  belonging.  .I  want  direct
 participation  of  the  workers  in  the  manage-
 ment ~  direct.

 SHRI  AJOY  BISWAS  (Tripura  West)  :
 Even  in  the  Board-level  also  !

 SHRI  VASANT  SATHE  :
 In  the  Board-level  also.

 Everywhere.

 VIJOY  KUMAR  YADAV
 We  support  that.

 SHRI
 (Nalanda)  :

 (interruptions)

 SHRI  VASANT  SATHE:
 trying  for  that.

 Sir,  we  are

 MR.  DEPUTY  SPEAKER :
 welcoming  your  suggestion,  He  is
 opposing.

 He  is
 not

 (Interruptions)

 SHRI  VASANT  SATHE:
 working  it  out.  ।  have  been  talking  for
 the  last  two  years.  I  have  talked  with
 everyone.  We  are  finding  it  out.  (Interrup-
 tions)  1  say  this  because  in  the  ultimate

 We  are
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 analysis,  we  are  today  having  170  KW
 hour  per  capita.  See  th:  gap.  In  spite
 of  the  fact,  we  can  be  proud.  Be  proud

 of  what  good  things  we  have  Jone.
 We  have  increased  from  1700.0  MW  (0
 $0000  MW  during  the  last  38  years.  The
 villages  electrified  when  planning  started  in
 195i—you  will  be  amazed—were  just
 3061.  In  1951,  only  3061  villages  were
 electrified.  Today,  nearly 4  lakh  villages
 have  been  electrified.

 SOME  HON.  MEMBERS  Yes,
 without  power...

 SHRI  VASANT  SATHE:  ।  ksow
 that  some  of  them  have  not  got  enough
 power.  WhatIam  saying  is  that  4  lakh
 villages  have  been  electrified.  See  the
 development.  Hardly,  21,000  pumpsets
 were  therein  1951.  Today,  the  fumpsets
 are  68  lakhs  in  number,

 CUnterruptions)

 RAO  BIRENDRA  SINGH  (Mahendra-
 garh):  Youare  giving  power  for  one
 hour  in  24  hours...

 SHRI  VASANT  SATHE:  I  myself
 come  to  that.  Although  this  is  the  improve-
 ment  yet  the  quality  of  power—I  myself
 was  saying  yesterday,  while  replying  toa
 question,  that  in  the  rural  areas  the  per
 capita  availability  of  power  is  hardly  40
 KW  hour  per  annum.  Inthe  whole  of  the
 country,  itis  170  as  againgt  7000.0  in  the
 developed,  countries,  om  an  average.  In
 some  countries  Jike  Sweden,  Canada  and
 USA,  it  is  more  than  8,000  or  10,000.
 How  far  dowe  have  to  go  if  we  want
 excellence,  if  we  want  balanced  growth  of
 our  whole  country  ?  Please  imagine.  To
 give  so  much  power  which  is_  the  basis  of
 growth,  particularly  to  rural  areas,  how
 much  development  will  weneed?  Even
 to  double  the  present  installed  capacity,  so
 that  instead  of  40  kilowatt  hour,  80  kilc-
 watts  hour  may  be  available  to  agricul-
 tural  areas,  even  for  that  purpose,  for
 doubling  our  production,  we  will  need  in
 terms  of  today’s  investment—suppose  it  is
 50,000  MW—you  will  need  RBs.  60,000
 crores...

 RAO  BIRENDRA  SINGH:  Will  it
 be  possible  during  this  Century  ?
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 SHRI  VASANT  SATAE  :  There  is
 nothirg  to  hide  from  our  Members,
 our  ccuntry.  If  growth  has  to  be  brought
 about...

 SHRI  AMAL  DATTA  (Diamond
 Harbour)  :  It  is  better  to  admit  failures
 also.  .

 SHRI  VASANT  SATHE :  Mr.  Amal
 Datta,  you  have  come  just  now.  1  have  been
 saying  about  socialism  and  communism.
 If  growth  has  to  be  brought  about,  it  must
 be  done  bya  totally  new  work  culture
 to  ensure  that  not  a  penny  that  is  invested,
 particutatly  in.  public  sector  where  we  are
 expeoding  public  money,  is  wasted.  That
 must  be  the  moral  responsibility,  That
 cannot  come  if  we  falsely  detude  ourselves
 all  the  time.  I>  want  to  make  it  clear.
 No  ene  has  ever  said  anywhere  that  we
 want  to  privatise  the  public  sector.  This
 wor]  ‘privatisation’?  is  a  mischievous
 word.  Nobody  has  ever  said  thit.  What
 we  are  Saying  today  is,  within  the  frame-
 work  of  our  Indasirial  Policy  Resolution.
 I  five  just  now  said.  The  gap  that  we
 are  having  even  io  the  S:venth  Five  Year
 Plan  is  10,000  Megawatts  aad  by  the  end
 of  the  Bzhth  Five  Year  Plan  it  wifl  be
 20,00)  Migawatts.  How  are  the  resources
 to  be  found?  This  is  where  we  are.  As  I
 said,  for  one  megawatt,  you  require  about
 Rs,  1३  crores.  Suppose  an  1,00  Megawatt
 super  thermal  power  station  is  to  be  set
 up,  you  will  need,  including  transmission,
 about  Rs  1,500  crores.  And  wes  know  our
 Plan  resources.  The  maximum  amoust  has
 been  put  for  Power,  j.e.,  Rs.  34,000  crores
 in  the  Seventh  Plan.  The  Prime  Minister
 Stretched  all  the  resources  and  asked  the
 Planning  Commission  to  give  more;  instead
 of  Rs.  32.000  crores,  he  brought  it  up  to
 Rs.  34,909  crores.  But  in  Rs.  34,000  crores,
 you  can  bring  in  only  23,000  Megawatts.
 So,  the  question  before  the  nation  today  is
 this.  Do  we  want  power  or  not?  If  we
 want  power,  if  you  want  this  gap  to  be
 met,  from  ‘where  are  you  going  to  get
 the  resources  ?  This  is  an  open  question,
 Resources  can  come  in  three  ways.  One  is
 Geficit  financing,  that  is,  print  notes.  Well,
 that  will  mean  inflation  and  you  do  not
 want  that.  Or,  tax  the  people.  You  have
 tried.  You  know  where  the  money  is.  By
 taxation  how  much  can  you  raise  from  the
 common  man  ?  There  is  unaccounted
 money.  Efforts  have  been  made,  raids,  etc.,
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 to  get  the  umaccouated  money.  You  see
 bow  much  you  have  got.  Allright.  What
 other  method  can  there  be?  Can  you
 say:  those  who  will  invest  in  th:s  key
 sector  may  come  and  buy  Boncs-—Insdira
 Patra  cr  any  other?  After  all,  what  will
 aman  do  after  generating  pewer?  He
 cannot  beard  it,  he  cznnot.  steal  if,  he
 cannot  take  it  away.  It  will  have  to  be
 put  for  growth.  Well,  another  scurce
 is  international.  The  World  Bank  can
 ‘give,  the  Asian  Development  Bank  can
 give.  That  we  have  exhausted  fully.
 Whatever  they  are  willing  to  give,  we  are
 willing  to  take.  Other  things  can  be
 bilateral.  If  our  NRIs  (non  resident
 Indians)  are  willing  to  bring  their  money
 and  invest;  should  we  allow  them  to  doit
 ornot?  It  is  for  the  House,  for  this
 country,  for  the  Parliament  to  consider;
 shall  we  allow  them  to  invest ?  Afterall

 made  in  generation
 of  power,  what  can  a  man  do  with  it.

 Tiese  are  the  proposafs.  ~  Bilateral
 offers  ar  mide.  Other  countries,  because
 of  the  recession  in  the  West,  who  are
 coming  with  the  proposals  say  that  they
 will  come.

 One  basic  principle  that  we  have  kept
 before  ourselves  is  that  under  no  circums-
 tances  shat!  we  allow  our  __  indigenous
 capacities  to  be  starved.  For  example
 BHEL  and  your  ABL.  ABL  also  ७  of
 national  capacity.

 SHRI  AMAL  DATTA  :  You  have  let
 it  go  to  dogs.

 SHRI  VASANT  SATHE:
 pleading.  As  for  as  our  Mhnistry  is
 concerned,  we  have  said  that  we  are
 willing  to  give  orders.  If  BHEL’s  capacity
 is  to  be  utilised,  from  all  the  plan  resources
 every  single  pie  that  is  put  for  us  we  vill
 place  orders  with  our  national  _  sector,
 BHEL.  But  ।  wantto  ask  a_  question.
 Can  we  adcpt  a  dog’in  the  manger  policy  ?
 If  bilateral  cffer  is  made,  can  ह  teil  that
 bilateral  fellow  that  look,  if  you  wantto
 invest  in  India  you  cannot  bricg  your’
 equipment;  if  you  want  to  invest  you  must
 place  orders on  BHEL?  -If  1  were  to
 put  that  condition,  they  say  ail  right,
 then  wedon’t  come.  So,  you  don’t  get
 resources,  you  don’t  get  power  and  _  thea
 you  don’t  ask  me  this  question,

 You  were
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 We  cannot  do  it  bothways.  Member

 after  member  bere  has  been  saying  that  teke

 vp  this  project  in  Rajasthan,  that  project  in

 Orissa;  for  example  Ib-Valley,  Talcher,  Puri,

 Pallana  Lignite,  Bakgeshwar,  Name  a  State

 and  there  are  projects  like  Mettur,  Pench

 etc.  1  can  say  that  per  member  there
 will  be

 a  project.  (Interruptions)...  You  must  also

 tell  ४८  from  where  am  ॥  ठ  resources  to

 have  these  projects.

 {Trans!ation)

 RAO  ae0  SINGH:  When  we

 demand  clectricity.  we  also  demand  that

 more  resources  shceuld  be  made  available  to

 the  Goverament.

 {  English)

 S8  AMAL  o:  :  ”  m0a

 saying  that  the  Plan  resources  are  not

 enough  to  hecp  8e.  and  whatever  other

 oe  you  have  got,  fully  employed  ।

 S5t  VASANT

 not  enough.

 SATHE  :  आ  a८

 SHRI  AMAL  DATTA :

 got  only  ‘OOOMW...

 BHEL  has

 SHKI  ”5  Sru6:  That  is  nor

 enough.  That  is  per-eanum  capacity.

 St  a  DATTA:  5  >  5000  will

 be  25000  MW  to  five  years.  (/  terruptions)...

 Let  the  Minister  reply.  ।  ”  -e  confusing.

 SHRI  VASANT  SATHE:  ॥  ”  mo

 confusing.

 S8  a  DATTA:  Vesy  recently

 we  are  told  that  BHEL's  capacity  is  engaged

 only  upto  33°  this  year.  क 14 ६  year  it  will

 be  even  less  oia  some  further  fresh  orders

 come,  How  this  particular  state  of  affairs

 bas  come  to  pass,  please  explain,  Orders

 have  been  given  galore  outside  and  the

 छीनी,  ”  stalled.

 SHRI  VASANT  SATHE:  ?ी  a

 now  78  to  30  orders  have been  placed

 always  on  BHEL,  But  BHEL  has  been

 created  both  for  Thermal  and  Hydel  power

 ~~  ।  ।

 **
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 and  for  additional  capacity,  Uptil  now  they

 have  been  able  10  meet  about  3000  and  odd

 MW  wortb  of
 production.

 But  their  capacity

 of  producing  more  is  also  increasing  day  by

 day.  Uptil  now,  in  the  last  few  years  of  this

 plan,  we  have  been  inducting  at  the  rate  of

 about  3000  MW  of  additional  capacity,  But

 out  of  all  these  orders  we  bave  been  placing,

 as  ।  said,  about  80%  on  BHEL  both  from

 the  Central  and  the  State  sector.  Sir,  the

 question  is  even  if  we  were  to  utilise  full

 capacity  of  8e.  with  our  own  resources

 we  will  not  bave  enough  resources  to  keep

 BHEL  itself  fully  utilised.  This  is  what  I

 am  trying  to  explain.  ।  ।  mo  only  BHEL

 bui  there  is  ABL  also.

 S8  AMAL  DATTA:  Tell  us  ०  1०

 what  percentage  we  can  ulilise.

 S8  ७5  See  :  For  that  you
 come  and  meet  me.

 MR.  DEPUTY  SPEAKER:  गिफ्ट

 do  not  interrupt  him.  Let  him  proceed.

 SHRI  VASANT  SATHE:  1  do  not

 कु 201  to  dis-appoint  Mr.  Amal  Datta.

 MR.  DEPUTY  SPEAKER:  |  व

 allow  anyone.

 SHRI  VASANT  SATHE:  1  will  give
 him  all  the  ioformation  that  he  wants.

 (Interruptions)

 MR.  DEPUTY  51 880६२ :  Do  not

 reply  to  individual  members  otherwise  |

 cannot  conduct  the  proceedings.  Nothing
 will  go  o0  record  without  my  permission.

 (laterruptions)**

 S8  AMAL  DATTA:  What  is  the

 ruling ?  -  -  ००  (०  speak  at  all 7

 MR.  DEPUTY  SPEAKER:  He  is  on

 bis  legs.  He  is  not  yielding.  1  cannot  allow.

 You  can  put  the  questions  in  the  Question
 Hour.  Please  do  oot  disturb.

 Sझr
 VASANT  SATHE

 ;  Sir,  the  hon.

 Member  Shri  Shahabuddin  was  not  piesent

 right  through the  speech.  He  comes  at  the

 ey
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 [Shri  Vasant  Sathe)

 eleventh  hour  and  just  jumps  up  and  asks  8

 question  and  expects  me  to  reply.  He  should

 have  sat  through.  This  is  not  the  way  to

 participate.  He  has  not  even  participated  in

 the  debate.  Private  clarifications  will  be

 given  privately.  (Interruptions)

 My  hon.  colleague  hag  answered  detailed

 questions  as  far  as  power  is  concerned

 yesterday.  I  am  dealing  basically  with  basic

 policy.  riie  matters  and  individoal

 things  can  slways  be  dealt  with  individually.

 The  main  thing  is  bow.  these  projects  and  the

 power  shortage  is  to  be  met.  As  far  as  the

 conventional  methods  are  concerned—

 thermal  or  hydel—I  have  said  they  cost

 about  Rs.  i  5  crores  per  x.  5  invest-

 ment  resources  will  bave  to  be  found.  There

 is  tremendous  poteptial  as  far  as  hydel

 potential  is  concerned  म  (  Northern

 region,  the  Himalayan  belt,  the  North

 Eastern  region  and  even  in  South,  We  have

 great  potential.  We  could  not  tap  it  because

 bydel  plants  used  to  take  much  longer

 gestation  period—eight  to  ten  years.  But

 with  new  technology  even  that  has  been

 compressed  oow,  But  ultimately  agin

 resources  will  be  necessary.  As  ।  आd

 bilateral  offers  are  being  made  for  alli  these

 projects.  Countries  are  coming  fofward

 saying  that  we  wil]  complete  the  project

 within  five  years.  But  we  will  also  bring  our

 equipment.  Naturally  nobody  comes  fer

 charity.  Now  it  is  for  us  as a  nation to

 decide  what  is  in  our  national  interest. |

 have  said  11031.0  anyone  within  this  country,

 whether  public  sector  or  private  sector,  if

 ‘they  are  willing  to  bring  additionslity,  if  they

 are  willing  10  raise  necessary  resources  and

 funds,  |  a7  willing  to  say  all  right,  bere  is  a

 project,  please  do  it.

 SHRI  AMAL  DATTA  :

 rejected  one  in  West  Bengal.

 But  you  have

 13.00  hrs,

 S8t  VASANT  SATHE  :  1  have  not...

 (Unterruptions)  Sit,  Bakeshwar  is  still  under

 consideration.  It  is  not

 (Interruptions)...Mr.  Amal  Datt,  do  you

 not  want  us  to  safeguard  our  national

 interest  and  get  the  best

 -(interruptions)

 MR.  DEPUTY  SPEAKER  :  How  much

 time  do  you  require  ?
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 SHRI  VASANT  SATHE:  Sir,  1  will

 require  about  15  minutes.

 MR.  DEPUTY  SPEAKER:  04

 Please  finish  it  up.

 S8  VASANT  SATHE  :  Why  is  some

 time  taken,  Sir,  for  deciding  a  matter  lke

 Bakesbwar  when  bilateral  offer  is  by  two

 countries—one  by  Soviet  Union  and

 another  by  Japan  and  there  is  another

 country  also.  Sir,  the  delay  takes  place

 because  we  want  10  get  the  best  terms  in  the

 national  interest.  We  oeਂ  want  to  be  taken

 for  a  ride  just  because  aeeees  said:  in  a

 burry  you  do  something.  Then  that  might

 means  loss  ७0  our  country.  So,  we  are

 trying  to  get  the  best  terms  and  that  ts  why

 the  delay  is  caused  But  book  at  this  ह 1111 (9418,

 If  it  is  in  West  Bengal,  then  all  philosophy

 of  communism,  socialism,  multinational,  this,

 that  is  kept  aside.  And  pressure  is  brought

 that  even  if  it  is  coming  from  Japan  and

 America  combine,  do  the  project  म

 Bakeshwar.  Give  it  to  them;  hurry  up;  do

 it  early.  Now  what  kind  of  philosophy  ts

 this  ?  1ee  and  Indian  Government  is  not

 going  to  succumb  to  this  philosophy  Our

 interest  is  One  pure  simple  ;  national  interest

 supreme.  Therefore,  whatever  is  म  1e

 national  interest,  we  will  try  to  get  that.  Now

 this  philosophy  and  this  principle  must  be

 very  clearly  understood  when  propic  talk  of

 multi-nationals,  [11वी  and  all  this

 glibly  without  understanding.  1e  must

 40o  that  what  we  are  doing  is  within  the

 framework  of  our  Industrial  Policy  Resolu-

 tion  and  socialist  philosophy.  We  are

 trying  to  क  te  resources  where  we  do  not

 have  and  where  we  भी  -८  power  and  we

 will  be  the  masters.  So,  Sir,  this  is  about  the

 power  sector  as  far  as  our  known  fields  of

 thermal  and  hydel  are  concerned.

 Now |  चा 09020  like  to  come  to  non-

 conventional  sources.

 AN  HON.  MEMBER:  What  about

 nuclear,  Sir 7

 S  VASANT  SATHE:  That  is  not

 with  me,  Sir,  |  have  suid  that  through
 the  conventional  sources,  if  we  get  resources

 and  from  where  we  should  get,  if  we  can,
 we  will  get  more  power.  But,  Sir,  the
 future  of  the  solution  to  the  problem  of

 energy  really  lies  ina  country  like  ours  in

 what 1  would  call  ‘Prakritik  Urja,  (natural

 -
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 They  call  ’  pon-coaventional

 energy.  1  would,  in  fact,  say  that  that  is

 the  natural  energy  source.  Surya,  plenty

 of  Sun  is  blessing  this  earth.  1oe  wiod

 power  थ  along  our  coasts  and  also  oo  the

 Himalayan  heights.  There is  enough  wind

 power.  ”  wecan  use  that,  nothing  like

 that.  If  we  can  use  bio-mass  and  bio-gas,

 we  would  be  able  to  maintain  the  ecological

 balance  8/0.  We  have  shown  that  by

 cxamples.  10  fact, 1  want  to  plead  with

 this  Howse.  Up  (111  pow,  somehow  we

 have  been  so  much  taken  away  ४

 (1 ४ ट11110 581  things;  uofortupately,  in  the

 शि 1: (्  Commission  or  elsewhere  enough

 emphasis  ऋo4  attention  is  ४७  given  to  this

 very  important  source,  You  will  be  glad

 to  100  that  on  an  fovestment  ०  hardly

 Rs.  2'8  crores  in  the  last  three  years,  ‘only

 in  terms  of  ferulizers,  and  that  too  the

 organic  fertders,  and  fuel,  the  gas,  we

 have  saved  about  Rs.  230  crores  worth

 of  | ह वि  34  furl.  5८  the  value  of  it.

 Parucularly  मं  ।  village  where  conventional

 energy  power  has  not  reached,  the  best  way

 of  getting  power  ७  through  the  non-

 conventional  sources.  About  the  ro.

 larity  of  that,  ।  said  yesterday  how  it  has

 become  popular,  the  improved  ea3

 biogas  plaot,  bio-mass.  ।  1e  North-East

 region  in  Lokata  lake  hyacinth  grows  at  a

 very  great  speed.  ।  e  be  ao  excellent

 material  for  bio-marts,  ।  e0a

 begasse,  rice  husk  “etc.  can  be  used  for

 producing  energy  tbrough  gasifiers,  you  will

 7ae  not  only  energy  at  the  local  spot,  but

 it  will  also  save  costs  in  transmission  ।  ere

 And  we  are  trying  to  see  मम  Rajasthan  that

 a  ऊ0- तहह 1  producing  solar  thermal

 centre  is  established.

 S8t  VIRDHI  CHANDER  JAIN:  It

 must  be  established  in  Barmer  a4  Jaisalmer

 districts.

 energy).

 SHRI  VASANT  SATHE  :  ।  will  भ

 where  it  is  possible.

 With  the  best  utilization  of  photovotalic

 aod  pew  developments  that  are  taking

 place  in  the  non-conventions!  sources  ०

 energy,  development  in  the  tidal  and  ofber

 sectors,  if  a  real  break  through  comes  through

 amorphous  silicon  and  the  solar  system,

 1  think,  it  would  revolutionize  our  rural

 areas)  That  alone  is  the  real  hope  and

 1  am  coofident  that  our  scientists  will  rise

 to  the  occasion,  ।  4ee4  with  this  House.

 CHAITRA  4,  1909  (SAKA)
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 You  have  given  only  Ks.  100  crores  for

 non-conventional  sources  88  against

 Ks.  34000  crores  for  the  conventional

 sources.  And  you  want  miracles  to  take

 place  म  11115.0  हि ६.  100  crores!  8e

 urjagram,  cach  integrated  energy  village,

 providing  biogas,  would  serve  the  women-

 folk,  saving  their  health  and  eyes.  In  one

 day,  the  medical  experts  have  said,  a

 women  inhales  through  the  chulha  about

 two  packs  worth  Of  cigarctics.  So  much

 damage  to  the  lungs  and  to  the  eyes,

 Apart  from  that,  our  poor  children  bave

 to  gO  wandering  in  jungle  to  collect  fuel,

 All  this  can  be  avoided.  You  have  only

 to  sec  what  mirecle  it  bas  brought  about

 ip  two  years  in  a  (11081  viilage  like

 kbandia,  There  is  a  possibility.  But  from

 where  can  ।  get  the  investment  ?)  | 2 चन  if  ।

 were  to  ask  this  House  that  instead  of

 Rs.  100  crores,  I  should  be  given  Rs.  500

 crores,  the  [1 10 1111५  Commission  and  the

 Ministry of  Finance  wril  ask  as  to  where

 from  they  will  Gad  Rs.  500  crores.  Sir,

 1  am  taking  the  whole  House  into  ccnfideace

 aod  |  would  like  to  suggest  one  thing.

 This  programme  for  rural  integrated  encrgy

 is  for  rural  development.  ।  ।  meant  to  bring

 about  rural  development.  Now,  the  banks

 are  just  giving  the  money,  which  as  the  hon.

 members  know,  does  not  reach  the  common

 man.  फहराव1181, of  that,  ना  xe  can  dovetail

 the  programme  for  rural  developmeut,  then

 1o0४ be  used  for  investment  in  energy

 whether  it  ४:  solar  pancis,  or  biogas’  or

 biomass  plants.  7  alone  will  charge

 the  life  pattern.  50 1  would  plead  with

 the  House  that  whenever  the  hon.  members

 speak  on  different  aspects  and  deal  with

 different  Ministries,  if  they  con  pave

 greater  attention  toget  some  resources  for

 the  non-conventional  sources  of  energy,

 it  will  belp  us.  1  feel  that  there  म  lines

 the  teal  salvation  es  far  as  the  energy

 problem  of  ?म  Country  is  concerned.  So,

 these  are  the  two  fields  which 1  wanted  to

 dea)  with.  As  far  as  other  aspects  are

 toeree  every  hon.  member  bas  raised

 individual  issues...

 SHRI  ५.  SOBHANADREESWARA

 RAO  (Vijayawada):  1  have  asked  about  a

 uniform  tariff.  11  is  not  an  individual,

 problem.  There  is  भ  different  rate  of

 tariff  in  different  regions  because  of  which

 Southern  State  aro
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 SHRI  VASANT  SATHE  :  1e  me

 address  myself  to  this  problem,  The  State

 Electricity  Boards  determine  the  tariff.

 Every  State  is  free...

 SHRI  4.  SOBHANADREESWARA

 RAO  :  Even  the  Central  generating  ‘stations

 are  charging  different  charges  for  different

 regions.

 SHRI  VASANT  51.0  Every  State

 has  its  own  tar.ff.  Secondly,  when  we  have

 different  stations  in  different  regions,  it

 will  depend  upon  the  cost  of  generation.

 There  is  no  national  grid  as  yet.  Once

 we  have  a  total  pational  grid  in  the

 country  and  once  we  are  capable  of  sending

 power  from  one  place  to  different  regions,

 probably  this  common  अ  concept  could

 come  about,  Tariff  hasa  relation  to  the

 cost  cf  production.

 One  more  important  point  has  been

 raised  about  the  State  Electricity  Boards.

 1  am  personally  of  the  view  that  in  this

 country  electricity  to  agriculture  should  be

 supplicd  free.  I  will  tell  you  very  honestly

 that  this  is  my  personal  view.

 RAO  BIRENDRA  SINGH  :  ।  hope

 the  whole  Government  agrees  with  your

 view.

 SHRI  VASANT  SATHE:  Now,  how

 do  we  go  about  it?  50411.0  we  make  the

 State  Electricity  Boards  pay  forit?  Then

 you  will  ree  have  the  State  Electricity

 8oad  or  for  that  matter  any  other  Electsi-

 city  Board  generate  even  a  bit  of  power

 resources.  With  what  will  they  modernise ?

 With  what  will  they  expand?  So,  witha

 minimum  cost  of  production,  we  must

 produce  efficiently.  Our  central  stations

 are  producing  power  with  the  best  PLP,

 Even  in  some  of  the  State  Electricity  Boards

 like  Andbra  Pradesh,  Tamiloada,  Neyveli

 1ieoe  Corporation  and  so  on,  the  plant

 load  factor  is  one  of  the  best  in  the  world.

 In  spite  of  it  being  so,  if  you  were  to  say

 that  you  will  not  give  evea  their  cost  of

 production,  what  will  that  board  every  do

 then?  1  made  a  इति डिड व - ी  the  Power

 Ministers’  ceeee  and  the  State

 Ministers  agreed  with  that  too.  As  far  as

 the  State  Elestcicity  Boards  are  concerned,

 1  told  them  to  pay  for  their  cost  plus

 3  per  ०  extra  so  that  they  can  at  least

 get  3  per  cent  under  the  Act.  You  give

 MARCH  3.  1987
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 them  that.  ह ३1... |  that,  whatever  you  want

 to  give  free,  you  give  them  free.  If  you

 want  to  make  it  up  by  charging  industria-

 lists  or  high-voltage  consumeis,  higher  cost,

 use  that.  You  charge  differentially,  but

 don’t  make  the  Electricicity  Boord  suffer  for

 it.  1  is  number  one.

 Secondly,  what  do  the  Government  do

 to  the  State  Electricity  Boards?  1e

 say,  we  have  given  you  the  loans,  you  pay

 the  interest.  Joterest  must  be  paid  because

 they  are  running  in  losses.  Do  you  know

 the  ai  tosses  of  the  State

 Electricity  Boards in  this  country?  ।  &

 Rs.  11,000  crores.

 SHRI  (0.5.  m  :  Because  of  bad

 quality  coal,

 S  VASANT  Ste  :  -  1e

 you  talking  ?  You  have  handled  coal,  you

 should  know  beiter,  ।  ।  m०  because  of

 bad  quality  coal  but  because  of  bad

 management.  This  is  number  one.

 Secondly,  the  differential.  5०.  therefore,

 we  must,  as  @  policy  in  the  country  say  to

 the  State  Governments,  that  if  you  म

 this  (11  should  not  be  different,  etc.  and

 that  State  Governments  must  not  make

 State  Electricity  Boards  jose  because  they

 want  to  give  power  at  a  lower  rate  to

 somebody  else,  this  must  be  done  asa

 national  policy  and  that  we  must  decide

 it,

 As  far  as  supply  of  coal  is  concerned,

 it  is  good  that  Mishraji  raised  this  issue.

 The  first  thing  we  did  was  to  improve  the

 quality of  coal.  Asfaras  ash  content  ts

 concerned,  day  by  day,  the  cos!  in  India

 will  have  bigher  ash  content,  You  cannot

 wish  i  away.  You  cannot  wash  it,

 aoe,  it  is  inbuilt  in  the  structure  of  the

 coal.  So, we  must  have  boilers  which  can

 use  higher  ash  content  coal.  Andhra

 Pradesh  Electricity  Board  has  proved  that

 they  used  one  of  the  highest  ash  content

 coal  and  given  the  best  production.  S0.

 it  is  not  as  if  you  cannot  use  the  Iodien

 coal to  produce  very  good  electricity.  As |
 far  as  extrancous  matters  are  concerned,

 today,  you  will  see  that  coal  compleints
 from  power  stations  have  come  down.

 ”  -ore  from  105  to  10,  je,  from

 15  ८  छा 10 1 -०  1  per  cent.  So  quality  is

 improving.
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 Sir,  one  point  which  Mr.  Krishna  lyer

 has  raised  yesterday...

 (Interruptions)

 SHRI  0९.  MISHRA  :  Diese!  consump-

 tion  bas  gore  up.  Along  with

 they  use  diesel.

 [ही  rruptions)

 SHRI  VASANT  SATHE:  As  far  as

 output  man-shift  is  concerned...

 Claterruptions)

 S8t  V.S  KRISHNA  IYER:  Sir,  you

 were  quoting  me...

 SHRI  VASANT  Sre  :  Yes.  10

 Tuticorin,  as  Mr.  Krishna  “०  ७e  ssid

 here,  that  in  sl!  35  900  हैमी . 1 ४...  of  stopes  were

 there.  18  the  State  Etectricity  Boards

 Chairmen'’s  Coafcrence.  |  said  tbat  if  we

 find  those  stones,  we  will  bear  the  cost  for

 that  and  the  ८  aoaa  will  pay  for  it.

 But  we  said,  we  will  send  opr  team  =  1ee.

 Do  you  know  what  they  found?  They

 found  duncg  that  visit,  only  10,574  -  है है

 of  stones  were  stacked  from  oee.  1983

 to  February,  1987  at  ope  place.  Out  of

 the  total  amount  of  coal  supplicd,  f  comes

 to  ऐ  11  कि  स.  -  1 06111# हु?  if  you

 take  11  85  &  ७४  (तबाही,  1o  canmot  carry

 it  on  your  bead.  4s  as  @  percentage  of

 the  total  coal,  ४०  you  want  me  really  to

 make  such  a  hullabaloo,  and  make  |

 g'icvance  on  it.

 RAO  mea0a  SINGH  :  Give  us  the

 team's  report  ?

 SHRI  -0ण  Sr6ः  1  am  giving

 you  the  -'  report.  So,  the  quality  of

 the  coal,
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 coal  is  improving,  We  are  now  ensuring

 that  by  the  end  of  this  plan,  100  म  एट1ी1

 coal  will  go  through  the  coal  handling  plant

 and  deshaling,  so  that  मं  11.0 5.0  of

 extraneous  matter,  you  will  get  good

 coal.

 So,  in  short,  these  are  the  efforts’

 we  are  making  to  improve  but,  as  ।  said,

 ultimately  the  basic  thing  wou'd  be  that

 we  must  improve  the  performance.  The

 output—manshift  which  है.  1e  lowest  in

 the  world  in  coal,  in  other  sectors,  must

 improve  and  must  be  brought  on  par  with

 the  world  standards.  That  alone  wil!  bring

 down  the  cost  of  production  of  coal,  and

 also  cost  of  production  of  Power,  and

 help  us  to  generate  resources  in  the

 country,

 MR.  DEPUTY  SPEAKER  :  1  shall

 pow  put  the  Demands  for  Grants  relating

 to  the  Ministry  of  Energy  to  vote.  The

 question  is:

 “That  the  respective  sums  not

 exceeding  the  amounts  on  Revenue

 Account  and  Capital  Account  shown  in

 the  fourth  column  of  the  Order  Paper

 be  granted  to  the  President  out  of  the

 Consolidated  Pund  of  India  to  complete

 that

 the  sums  mecessary  to  defray  the

 charges  that  will  come  in  course  of

 payment  during  the  year  ending  3151

 day  of  March,  1988  in  respect  of  the

 beads  ०  9eae  centered  मम  1e

 second  column  thereof  against  Demands

 Nos.  17  to  19  relating  to  the  Ministry

 of  मििा

 The  motion  was  adopied.

 Demands  fer
 Greate,  1 --  2  la  respect

 of  the  Ministry  of  Energy  voted
 by  Lok  Sabhe पक  ्.  ।  ।  ।  ।

 No.  of  Name  of

 8era0d  Demand

 Amount  of  Demand  for

 Grant  on  account  voted

 Amount  of  हहे10

 for  Grant  voted  by

 by  the  House  on  1  the  House

 March,  1987

 Revenue  Capital  Revenue  (बड़ा081

 क

 Rs.  :  2.  Rs.

 Ministry  of  Energy

 17.  ?आ  o  Coal  21, 81,00,000  10000000  —1,09,02,00,000  9 कि" । 00, 00,000

 18.  Department  of  Power
 43,26,00,000

 2,72,09,00,000  2, 16, 29,0 3,000  —11,35,18,00,000

 19.  हि 0 11  of  16,92,00,000  61,00,000  80,00,09,0U0  3,04,00,000
 Non-  Conventional

 Energy  Sources
 ।  । =  ।  ma ee  -  आआ  आआ  आआ  ननि |
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 adjourn  for  Lunch  and  will  re-assemble  at

 2.20  PM.

 13.22  hes.

 The  Lok  5ः0  adjourned  for  क (0  till

 twenty  miaytes  past  Fourteen  of  the

 Clock.

 The  Lok  Sabha  reassembled  -न  छत ि

 at  Twenty-four  minutes  past  Fourteen

 of  the  o.

 (Mr.  DEPUTY  SPEAKER  in  the  Chair}

 *DEMANDS  FOR  GRANTS,  1987-88 -

 Contd.

 MINISTRY  OF  HUMAN  RESOURCE

 DEVELOPMENT

 MR.  DEPUTY  SPEAKER  The

 House  will  now  take  up  Discussion  and

 voting  on  Demand  Nos.  44  to  47  relating

 ७०  the  Ministry  of  Human  Resource

 Developmest  for  which  6  bours  have  been

 allotted.

 members  presentin  the  House

 whose  cut  motions  to  the  Demands  for

 Grants  have  been  circulated  may,  if

 they  cesire  to  move  their  cut  motions,  send

 Hon.

 MARCH  4  1987  D.G.  87-88  ध (1.  of  256
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 minutes

 indicating  the  serial  numbers  of  the  cut

 motions  they  would  14८  to  move.  These

 cut  motions  only  will  be  treated  as  moved,

 A  list  showing  the  serial  numbers  of

 cut  motions  treated  as  moved  will  be  put

 up  on  the  Notice  Board  shortly.  ।  ०

 any  member  finds  any  discrepancy  in  the

 list  he  may  kindly  bring  it  to  the  notice

 of  the  Officer  at  the  Table  without  delay.

 Sod  Ananda  Gajapathi  Roju,

 MR.  DEPUTY  mee  ma

 moved  :

 “That  the  respective  sums  not

 exceeding  the  amounts  of  Revenue

 Account  and  Capital  Account  shown

 in  the  fourth  column  ०  1e  Order

 Paper be  granted  to  the  mee

 out  of  the  Consolidated  Fund  ०

 India  to  complete  the  sums  necessary  to

 defray  the  charges  that  will  come

 in  course of  payment  during  the  year

 ending  the  ”0  day  of  March,  ”.

 in  respect  of  the  heads  of  Demands

 entered in  the  second  eolu0  =  1eee

 against  Demands  ७o  44  to  47,

 relating  to  the  Ministry  ०  Human

 Resource  Development.”

 Demands  for  Grants,  198788  to  respect  of  the  Ministry  of  Human  Resource  Development
 submitted  to  the  vote  of  Lok  Sabha

 No  of

 ee

 Name  of  Demand  Amount  of  Demand  Amount  of  Demand

 Demand  for  0४01  00  for  Grant  to  be

 account  voted  by  submitied  to  -०

 the  House  on  10

 ।
 ।

 16.0 1.0  the  House

 March,  1987

 Revenue  Capital  Revenue  Capital

 Rs,  Rs.  Ra,  :.

 Ministry  of  Haman  Resource  िर्टएफुफाहछ 1

 4.  Department  of  1,31,83,00,000  8,00,000  10,25,48,00,000  42,00,000

 Education

 45.  Department  of  Youth  14,02,00,000  58,00,000  70,11,00,000  2,92,(0,000

 Affairs  and  Sports

 46.  Art  and  Culture
 *

 22,894, 00,000  ।  है 2 ,91 00,000  ४0.  50,00,000

 47,  Department  of  ए (नाटा  43,870 00,000  -
 1,90,91,00,(000  लि

 ane
 Child

 Development

 a

 ह  Moved  wiih  the
 he  recommendation

 of  the be  President.


